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Deputy Secretary and above andto the 25%
of Class | officers below the rank of Deputy
Secretary.

Problems of Scheduled Castes and

Scheduled Tribes Employees In Bank-
ing Industry

802. SHRIHET RAM: Will the Minister
of FINANCE be pleased to state:

(a) whether any joint meeting was
conducted on 2 September, 1989 by the
then Minister of Finance (Banking) with All
India Scheduled Castes and Scheduled
Tribes Bank Employees Confederation to
solve the problems of Scheduled Castes
and Scheduled Tribes in services in banking
industry;

(b) if s0, the details of other participants
in the meeting;

(c) the important issues discussed in
the meeting and decisions taken thereon;
and

(d) the likely date of next joint meeting
to take final decision on the matters raised?

THE MINISTER OF FINANCE (PROF.
MADHU DANDAVATE): (a) to (d). A meet-
ing was taken by the then Minister of State
for Finance with some Members of Parlia-
ment and the representatives of Scheduled
Castes/Scheduled Tribes Employees Wel-
fare Associations in the Banks, on 2nd
September 1989, which was, {nter alia, at-
tended by the Chairman, In&ian Banks’
Association, representatives of the Reserve
Bankof India, State Bank of India, Ministry of
Law, Department of Personnel and Traini
andthe Commissionerfor Schedyled Castes.
In the meeting some of the impdrtant deci-
sions taken were as under.—

(i) The banks would treat the Sched-
uled Castes/Scheduled Tribas
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employees invited 1o meet the
Liaison Officer/chief executives of
the banks or the Parliamentary
Committees etc. as on duty and to
pay them Travelling Allowance/
Dearness Allowance at admissible
rates;

(i) The chief executives of the banks
will hold quarterly meetings with
the representatives of the Sched-
uled Castes/Scheduled Tribes;

(i) The banks would examine the
question of absorption of tempo-
rary staff on regular basis.

No further meeting has been held.

[ Translation)

Rationing of Iron and Steel in Rural
Areas

803. SHRIHARIKEWAL PRASAD: Will
the Minister of STEEL AND MINES be
pleased to state:

(a) whether Government propose to
control the prices of steel and iron;

(b) if so, by what time; and

{c) whether there is any scheme 1o
provide steel and iron to people at cheaper
rates by opening Government controlied
shops of iron and steel in rural areas?

THEMINISTEROF STEELANDMINES
AND MINISTER OF LAW AND JUSTICE
(SHRI DINESH GOSWAMI): (a) No, Sir.

(b) Does not arise.

(c) No, Sir.

Facliities for Tourists at Kushinagar,
Uttar Pradesh

804. SHRIHARIKEWAL PRASAD: Will
the Minister of TOURISM be pleased to
state:



219  Written Answers

(a) whether there is any proposal to
attract the foreign tourists and to provide
them adequate facilities at Kushinagar, the
salvation place of Lord Budha;

({b) if so, the details thereof;

(c) whether Government propose to
build a tourist hotel at Kushinagar; and

(d) it so, the time by which it 1s likely to
be built?

THE MINISTER OF COMMERCE AND
TOURISM (SHRI ARUN KUMAR NEHRU):
(a) Yes, Sir.

{b) The State Government of Uttar
Pradesh have sanctioned the construction
of 84 bedded Tourst Bungalow, the work on
the project is already in progress.

(¢) and (d). Presently there is no pro-
posal for the construction of tounist hotel at
Kushinagar.

[English)

Dearnesa Allowance to Central Govern-
ment Employees

805. SHRI KAMAL CHAUDHRY"
SHRIBHAGEY GOBARDHAN.
PROF. VIJAY KUMAR

MALHOTRA:
SHRISONTOSHMOHANDEV.

Willthe Minister of FINANCE be pleased
to state:

(a) the All India Consumer Price Index
fo, industrial workers as on January 1, 1990
(base 1960 : 100) on the basis of which
Dearness Allowance to Central Government
employees is determined:

(b) whether the Central Government
employees have become eligible for any
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more instaiment of Dearness Aliowancefrom
January 1, 1990; and

(c) if so, the quantum of increase likely
to be sanctioned and the time by which the
increase in Dearness Allowance would be
announced by Government and paid to the
employees?

THE MINISTER OF FINANCE (PROF.
MADHU DANDAVATE): (a) All India Con-
sumer Price Index for Industrial workers as
on 31.12.1989 (base 1960 = 100) is 863.

(b) Yes, Sir.

(c) The increase in Dearness Allow-
ance due from 1.1.1990 is given below:—

(i) 4% of basic pay p.m. for the
employees drawing basic pay upto
Rs. 3500/-.

(1) 3% of basic pay p.m. for the
employees drawing basic pay
above Rs. 3500/-.

Orders In this regard will be issued
shortly.

Drive against Black Money

806 SHRI PARASRAM BHARD-
WAJ:
SHRI P.M. SAYEED:

Willthe Minister of FINANCE be pleased
to state:

(a) whether Union Government have
initiated a multi-pronged drive against black
money and have sought the co-operation of
State Governments in tackling the menace;

(b) if so, the details thereof; and

(c) the details regarding the directions
issued by Unlon Government to States for





